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W/ Dated: 22nd August 2019

ORDER
There shill] be Special Bench al NCL’I Hyderabad on 33.8.20“) to amend Imlrlcrs listed

lVClfll’C \llli Ralakiinda VluraLll. Vlembcr (Judicial) and Shrl \larendcr Kiimur Bliola. Member
i l cclmu-nh rlld Spccml Bench shall comprise ol

l2 luem :IW‘LT Hvdcrabad
l Shri K Mlanll’lfi dem‘anabha aniy. Member (Judicial)
2. Shri Narcnder Kuinar Bholu. Member (Technical)

aim k Anamhu Padmmiabha Suam). Member (Judicial) shall filsl take up (he mums oim: on «on Bench and |hcn amend rhc mailers iii Special Bellcli.
( iiilslimliiin offlench is as per sccllun 419 (K) ofrhc (inmpariicsAct, 2013

lel‘) for 218.2019llil» is in panml modlflcmion ol‘ Order of e\en number daled 2
ml)

llm issm mm the prmiul ofHun‘blc Presidem, NCLT.

(Shiv m ' a]
negmm, NCL'I'

Telephone 363451my; m ,

l m iiillmi'blePmSidenLNJfiomlC(Impan) Lav. rnbunal New Delhi
Him'blc Memhus. l\d|l\3|1al Company Lam inhuml,
as m. \(allnnnl (Tompan) l aw Tribunal. Nw Delhi

r~ anullorlml Company Lau TribunaL Principal Bench Nev. Dellii/Kolkau/Mumbal/
(minim Alimcdnbad'Allrmabfld’Dcngulum/ChmldigmhlGuwal-lnrl"lI) dcmhadllalpur’cuflackl
kllclll Amalmull.

~ l’s My 10ml Scorelury. (Sli Gyaiieshwar Kumzir Singh) Mmim ill'Corpnrme Ami“. l\i:\>.
l)A li

a No T\\ch>lre/ Niiilce Board
l cl lhstllme oft‘lwnercd Accounlams iil'Indin, ITO. New Delhi

lnsmme ofK‘ivmpany Secreuivles orlndia, lCSI. Him: 21 imumiioml Am, Lodhi
Rum. \eu Dclhl‘ , 1 mas

0 inc lnsnlule orrusi Acuriunranh' oflmili. (VIA ma’mn, J lnsllluliorinl Area. Lridhi Road,N.» nwliurlloom
m Comrirarcl w AduX‘eL |SR,Baadl\ancLive.Palam RoadiN'evl DclhlrllUUS’l
i l Lama" Allied Senic l.ld.. 5932‘ New Rohmk Road. Delhi.
: lile \ll mam Repurtcrl’vl.eri31-D,, ’B‘Black,Dclhl’llighCoumk‘ew Delhi.

13' im- Councll. New Uclhll'Murnhai.


